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all  non-political people asked for
permission to hold a public meeting
but were not allowed, were not given

permission by the authorities.  So,
these are the two serious  things.
Apart  from  prohibition = which  was

the established law there in Gujarat,
the ruling party, supported by their
leaders and  youth  leaders, office
bearers, have propagated and pleaded
to break the law openly—that was
one serious thing. A more serious
thing was to use derogatory remarks
against the Father of the Nation and
Ravishanker Mabharaj. Yet another
serious thing was that The authorities
gave protection to anti-social people
and did not give protection to repre
sentatives of  different constructive
non_political institutions and who were
the cream of the society.

and who represent the
feelings of the elite of the society. The
authorities did not give protection to the
society but they gave protection to anti-social
people. These serious things should be
brought to the notice of the Government of
Gujarat. These non-party leaders have sent a
telegram to the Prime Minister also on 15th
when their meeting was not allowed to be
held. Their telegram reads:

"To resent unbecoming abuses on
Gandhiji and Ravishanker Maharaj by anti-
prohibitionists publicly in Baroda. A public
meeting by nonparty social workers was not
permitted by the authorities. We strongly
resent and draw the attention of the
Government and request to make inquiry in
the matter."

The signatories are Ramaribhai Patel,
Mayor, Baroda, Kamalashanker Pandya and
Haribhai Desai.

THE VICE-CHAIRMAN (SHRI R. R.
MORARKA). The House stands adjourned
till 2.15 p.M.

The House then adjourned for
lunch at twenty-four minutes past
one of the clock.

The House reassembled after lunch at
eighteen minutes past two of the
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clock The  Vice-Chairman (Shri
Dinesh Goswami) in the Chair.

THE BUDGET (RAILWAYS) 1980-81
GENERAL DISCUSSION—Contd.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Mr. Ghan-shyambhai Oza.

SHRI A. G. KULKARNI (Mahara
shtra):  Where is the Railway Mini
ster?

SHRI ERA SEZHIYAN (Tamil Nadu): Is
there nobody to represent Railway Ministry?

SHRI KALYAN ROY (West Bengal):
Neither the Cabinet Minister for Railways nor
the Minister of State for Railways is here.
This has not happened before.

THE MINISTER OF ST)ATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI SITARAM KESRI): He is
in the toilet. He is coming.

SHRI GHANSHYAMBHAI OZA
(Gujarat): The reply to the debate can be
given by those sitting in the box.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI); For personal reasons, he has
gone. He is coming.

SHRI GHANSHYAMBHAI OZA: I was
referring to the officials in the box because
that will be more effective,

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Do not take notice of the
officers. You may continue your speech.

SHRI GHANSHYAMBHAI OZA: Sir,
many years ago, the Railway Budget was
separated from the General Budget and also,
we constituted the Railway Board. Now, in all
humility, I am asking why we did so. Did we
not reconstitute all these things for better
administrative efficiency, for better financial
management and for better operational effi-
ciency? We did this only with these ends in
veiw. Now, if you want to judge the
performance of the Rail-
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ways, these are the main aspects from which
we should judge. Let us now take the
administrative side first. Can we say that we
are happier now? Sir, in all humility, I must
say that, every Minister who comes here says
that the previous management was very bad. I
do not blame the Government, the present
Government, for this. Even the Janata
Government also indulged in this sort of
argument. In my humble view, persons who
continue to be on the Railway Board must be
made accountable for all these things in reality,
because they are the people who are wielding
more powers. They will say, "Our performance
last year was very good", as the Minister would
ask them to say or, they would say, "Our
performance was very bad". I think this is not
the way to improve the style of administration
in this great concern.

Sir, the Administrative Reforms
Commission was  appointed and it went
into these  details and it had suggested that

more powers .should be delegated at the lower
levels.  They will immediately say, perhaps,
that ithey have already delegated some
powers, but not to the extent it was suggested.
But, Sir, even whatever little powers have
been delegated are not being exercised properly
or, one can also say that they are not allowed to
be exercised properly. I have an instance
before me.  Sir, we all know that  between
Hapa Station and Viramgam, the whole line
has  been convertsd into BG. Now, the
line was to begin from the 17th or so and it was
announced in the press that rive trains would
be running from Aajkot to Hapa and from
Rajkot to Baroda. It was also, it is
reported, announced on the radio and through
the press also and in so many other ways.
But, instead  of five trains, only two trains
were running and the public was subjected to so
much hardship and inconvenience that one can-
not imagine that. Why did this )
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happen? It is alleged openly that a cold war is
going on between the Member (Transport) and
the Zonal General Manager, Western Railway,
Mr. Gujral or somebody, whatever may be his
name. A cold war is going on and this is what
the press has also reported. This is not the first
instance. Even at the time of inauguration a
few months back or a few days back, there was
something between them and the people came
to know that they were not happy with each
other. May be there are some personal
equations. But who ultimately suffers. The
poor public only. Imagine so many persons
coming to the station to catch a train and
having to go back. This is a very sorry state of
affairs. Therefore, perhaps having such
instances in view, the Administrative Reforms
Commission had suggested that more powers
should be delegated at the lower levels. I think
that if you want to achieve efficiency, powers
should not be concentrated only at Delhi. But
more powers should be delegated and more
powers should be delegated to the Zones and to
the Divisions and it should also be seen that
they are properly and effectively exercised. It
may be that while exercising power, some
officers may commit errors. It is human to
commit errors. But, after all, they must be
encouraged to exercise their discretion. What
is happening today? They are scared of
exercising -this discretion. The result is not
only inefficiency at several levels but, <as I
pointed out, such instances also happen when
the public is put to a lot of trouble. Sir, this is
the administrative side of the Railway Depart-
ment. We cannot take any pride or satisfaction
even in their efficiency. I know that this is not
the only department which ig suffering from
inefficiency or indiscipline. That has become
almost a malady which afflicts almost all
department—and for so many reasons. One
friend was very lightly saying that we have
reached such a stage when "Subordinates hear
not, superiors dare not and Ministers care
not"...



185 Ref. to abusive language

THE MINISTER OF AGRICUL* TURE
AND RURAL RECONSTRUCTION (RAO
BIRENDRA SINGH): And the Opposition
share not.

SHRI GHANSHYAMBHAI OZA: I am
not finding fault with any particular political
party. Things are the same because since
freedom we have managed our affairs in such
a way "“hat we have reached this state of
affairs. 1 do not find fault, with any '
particular political party. I find fault with all
politicians, including 1 myself. The way in
which we have behaved after freedom has
brought about this present situation, and. you
do not expect discipline from the ; lower staff
when all of us behave in this manner at the
top. When accusing fingers can be pointed at
the highest amongst us for corruption, do you
think that people at the lower level will
behave in an honest and upright manner? Do
you expect honesty and uprightness at the
lower levels. Rightly or wrongly, fingens of
accusation about dishonesty and ' corruption
are being pointed at all of us, mind you!
Kindly take note of this. I do not lay the
blame at the doors of a particular polticial
party, All the politicions are responsible for
the present malaise that is prevailing in this
country. It is difficult to manage in the
present circumstances. Not only is it the case
with the Railways. You ask the bank people,
so many bank officers who have bank
managers. They would tell you that they are
prepared to serve at the lower level because it
is difficult to take work even from a 'chaprasi'
nowadays. This is the state of affairs. So,
when the administrative side or the perfor-
mance side of the Railway Board is such, we
cannot derive any satisfaction out of this.

What about the finances? Sir, may I say
that 1T do not boast of being very
knowledgeable about the finances of the
Railways. But without increasing any freight
rate or passenger fare, we can save so much
money, provided we can stop leakages and
wastages and all corruptions. We need
not
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levy a single paisa as new tax provided we are
capable of plugging all these loopholes. It is
not possible, I know. Nobody has got a magic
wand. But this is the state of affairs. Now, so
far as the finances are concerned, it is a sorry
state of affairs. Do you know what is being
talked in the bazaars of cities? 'Claims' have
become a business with the Railways to file
claims, rightly or wrongly for so much
damages or so much loss to the property or
deterioration of property it has become a
business at several centres. This is what is go-
ing on. AH of us know all these things. I
need not stress this further.

The Railway Minister has stated that the
Tariff Committee has already submitted its
report. Could we not have waited for
sometime to study the report of this Tariff
Committee and then come forward with this
hike in either the passenger fare or the freight
rate? Could we not wait for some time? But
we became impatient. He says, "The Report of
the Tariff Committee has been received only
recently. The elimination of the various
recommendations made by this Committee
have been entrusted to a special cell." It takes
so much time and in the meantime he has to
raise the resources as ifl the heavens were
going to fall if this report had been properly
studied 'and a rationale had been evolved as to
what burden should be placed on what and
whether on passenger fare or on freight. But
he had not that much patience.

Then, Sir, the Planning commission also
has suggested that there must be co-ordination
in the various means of transport. I think, we
should try to evolve such co-ordination as
early as possible. To be very frank, I look at
this whole enterprise as a commercial
enterprise. After all, we are rendering service
to the people. If the Government wants that
certain sections of the community which are
poor should be helped in a certain manner by
the subsidized passenger fare, then the
Government should
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forward to pay that much money ad is
being done in other countries. In the UK,
in the USA and in West Germany and
everywhere, the Government is bearing
the burden. Sir this concern should be run
purely on a commercial basis. And they
must be accountable. Since you are
rendering service, you cannot afford to
make losses. You must not only pay
interest but also earn reasonable, profit to
expand your activities. And if the
Government want3 that poorer sections
of the community should be allowed to
travel at a lesser concessional fare, then it
"* for the Government- to come forward
and pay the subsidy. Unless we do this, I
think, this exercise will be futile and we
will be burdened with more liabilities.
After all, we know that there are so many
sections in this country where people
have not even seen a coach or a railway
engine. There are thousands of villages in
this very country where people have not
seen a train even, and they are supposed
t0 bear the burden of these travellers. I
think, it is not fair. I don't complain,
therefore, about hike in passenger fare or
for that matter in the freight. But I only
urge the Ministry to see that this is run on
a purely commercial basis. And if the
Government comes forward—whatever
Government it may be—saying that they
want to help the poor people, they must
come forward to subsidize.

Sir, there is another point which I
wanted to make because the Railway
Minister, in his wisdom, raised the
second-class passenger fare by 5 per cent
for short journeys and by 10 per cent for
longer journeys. It must be, in my
humble opinion, the other way round. I
have also made some survey about this
thing. People travel the short distances
without rhyme or reason. For a work
which can be disposed of through a post-
card, they go on travelling. But they
undertake the long journey only when it
is absolutely necessary. Poor
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people undertake long journeys when it
is absolutely necessary. In the c(ase of
short journeys, I have seen common
people going to picture houses from a
distance of 10 KMs, 15 KMs. Why
should they be spared if they undertake
short journeys to see pictures and such
things? 1 think, this should also be
properly examined.

Sir, last time when the Railway
Minister decreased the platform ticket
fare from 50 paise to 30 paise, I was not
happy. People come to the railway
stations to see off their guests. Suppose a
man goes to the railway station. How
much does he spend on a rickshaw or a
bus or a taxi to go to the railway station?
Why should we spare such people? Let
them say good-bye at their doorsteps to
their guests. If they want to come with a
luxury of saying good-bye at the railway
station, they must pay for that.

So, Sir, these are the aspects which the
Railway Ministry should take into
consideration if they want to run this
concern purely on a commercial basis,
which, I say, we should do as the other
countries, the developed countries, have
been doing.

Sir, this is all I have to say. Thank you.

1 BTV wiwT MR (UmEEE)
SHENTE WERY, F9 w3 waaer
AAZ FFTAT F WAT A AAT A wy
% g7 a9t wea faeft § fovg saw
AWAH 9T g TW e awr T
@A F AT ag faerw fmdia fom §
AT TET 1 204 FUT WA AT Wiw
AT FEHY 4T A g s Wy
g s faadt mfgr 3 gfaum
HT T 5 A A1 ag earvarfaw 2 fr
I AW F) WA F TH g9z 47 2was
U9 GRT T )

A HAT S q Wy qwz wmq #
T gt A oaw v § afaa
% U 997 g s F e v
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Fr fewz 37 & ww gfAAT w97 AT
gfgami 1 317 F § afFwT 397 w9
fegz &7 % TANT FT AW 3 I
mET ¥ gFy § fF saw doa & fan
[rg faenfy | &1 aaw gy g fw
IWERI I T A5 F) svg e s
Mol g 7 AE &%, IR GlRme
ngEa e EAmIAIaY gat o el
AT FT FAY Y T AT AAT FE E |
TAAT #1 AN IAWT WHET WL AT
Feuk IHTT E AT AR Y 43 FT I
¥ gET F1F § M 7§ Fifr w98
& | =aaw gfaay a1 gw 3 &g ad
T FE -7 glaarw| a aiF gw
& TgwT A ag § (% faw qee &1
9T gH 4T %2 & ag 36 &7 wfoms
& ¥ wugar § g aws Ay vak faw
TFIT FT AGT 2

qqE 9gA UL AWA Ag AW
st & mifaw ga fggeaa a1 =
WA daaAe & fam <fz g 3&
qraaT, 3fAaT § M7 sg AnAMEeT
AT § dE——ToFo ¥ 2, awfaez
FeEvw § O, BN W IO | gW FT
qqY TBH g ¥ FAT w247 fw e
FY g9 Frafae Al o7 FwAr TEA
27 o8 waT 3317 ATSAF Ly 59
e afads & 15T 07 <&@ 56
g 91 wlg@arens & a9 T F(
areq &A1 8 (% fgmgeata &1 aqar &1
o F) gfaar T & 9 W TEN
=4 F1 fra &Y aifr |T a8y ) wg
a% g A fanTi s fuF famea
AFY FAYAHT TF TH A7 AN FTAIA T
AT TETITT TEH § IFH AT wfEE T
At (war s &%arr | wry s gl
]G FT T TG A1 IAF AT wIw
g7 FT T&T 7397 7T 97 FF¥ /T
& @ 78 @FF qT OB FRT TTAT
9371 ) fRrrar szd-gad wifar wg
W gz a% =« wrgw fx wEwr A
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Feqqar Agr Ar S @FAr | HI(@T
WAT T & T 77 I3 F1 1% 399 %)
s #r gfaar 30 gz § a1 9127
F——war A A fEyriday v
aE ¥, (S I Y ST A T A A
¥ fevEdza § avsifwe Siena
afew av am EAT 81 BH wRA afareT
g wT Jar & fa g H v wiws gmafo-
ue Afa® 4% T qET E AT
afe s v &n Aqar #1 gfom ¥ faz
FHT Wigd # o mv famei-aE
sfa & faaisr sena 1A £ 1 afs gmer
ag gftegior suvz g1 AT § A1 995
FZ F9T F T2F # A GFoEaT g1 qFar
& WewarT %@ YOWIRE 924 34
w3 foncd wivwmrmegey faaar aar
777 femn spoa & svgr wisH-359
(@@ w1 aga a=f 37 a%ar | @EgAv,
afe s wEd v ogART aEA T
ST J7 osEer simy ug gam &
FTE WA FEHT A (we a7,
FZ &, 3w 7, A # fa=w & & sar
TEAT AT SEAT qeEAT on & e
T fag smFuw ay F gt T omd | w2
uauS T Ze fEhar a7 §, 51 0
wlame anF ¥ afs 8% @g-m9
SRR FAWT A1 WTHAA W1 &wal
&, %70 w9 EiAT & 1 e 07 A
# a1 98 weAT 2 #TifF I7 @99 a8 ng
arEar 5 39 wmE, 37 3 2 307
ST WIHEAT A7 ¥ & 41 T@Y & F.
auiT A1 zar Wfgy mfs gfagm
24@eq 3 |

afg fam smma §ma favg a7
W1 IR &, WA 9T g qz4ar W @ e,
= wE § feegema F 701 2 mimaEey
g a7 wE 2 | AR T AT T Az AT
@ &1 g aw F nddr A A E AT
@A a1 A Y Fear Sfq aq qzAT AT
@ g | UF aChargm aw H ¥ Ay
#ear  agEt @ g, afew gEdr
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CECTE S L R £ i
¥ W g ¥ ) gafag & fagww
Fear f& 9w gaang J R e
w07 § 73 97 A% T W free
1 ATE A oae Dfgq 1w oz
aa @t ag § 5 g 3w aga asr
2 iz I ¥ faAr W3 & ol
FM =q A FFA & | zqfAq
nEAFFI 39 ATt § 5 afs
a glax FWT w I@F qEAT A
giagr . aEr =ifeg |+ At wegt
gfzam AT AT AET § T HIT
¥% aq99 ¥ fac O% a7 §, afsa
FTH FT T AW F T FA F WL
EASNE 2 (e S e O 1 B
goar =Ji o g AT, gAar ema
qg¥ TAr TAr =wifzo o & osreAT
7 f& #wmr gfas & afys =3
AT w1 famfor #3039 FfeRor
FIAFT WAL AT ATH T A1 ZATE
g & wifaw § wfas & W@oH
AT w71 o gfrar ar ;g v
aET |\ 99 ag £ fr omfar wm
T3 W FAT qATAT ART 2 ¢ owAT
AT 20 F FIARA FTA ATZAN
w1 far #47 a 9% #OE Wy
awz & 92 1 # 4 gw efeadq & awar
3 gWAr g7 A1 A GFE FT JAZ
o FFar s @1 g7 A) wig
ferar o ofrar gmmd oiw #=
arr 3ae f3ia FAar @

T AT F AT FrE AqTAGAET
7T F¢ ar K awmar § fF oAz
gfagaifer gr =7 ok Twe #
w3 it F T 20 ; aqifE  stAmraTOT &Y
feafa #1 ety & w@aT 77 a9
AT AT war &, AT gAY aw
wimE az W & 9§ wgme Ay earq
#TE w7 47 qNT AL qAHT AATE )
fag swT & ardY feomr e wfa-
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W FIET YT § 9EE AEAR W
FO | AT A WTW F9E ® 4T
15-20 FUT s99f F1 TEA & E,
afFa W§ a9 ¥ 15 wfwE @
mfgare agr faor & 1 sa® wEaE
4 0 gwit afew wgwd ww agar)
X ¥ WW AN W FE O
az Far ¢ fr anfa 90 & owEmEs
zgdt wre ¥ AN oaf & 0 aAfww
A1 qfra foest & Fwat &, =%
g% fepam & fear gav faew
i q& go dto wifz el & 7%
¥ AT FT AT IAKT FHT W
frdt s FY F44 7@ e ; wifw
1 wiawrr o7 e =9 & F@r
faar war & Sw@ A FmA A
FE FAT A3 w1 zafaw ag
ez g fa &0 & mac fqoar az
F T AT gfawT g7 @ § oW
FAAT FT AFAME FT AWAT  FHCAT
T3 | gafae A W gwe § wE
gfsar 7@ 7 ¢ & afes &l &
FETFIHICaZTTRE | N Ay A AT
farmar T a7E & Iwr gEI AT
Fasrarazar g | § qusar g fF oo
FT AT FAAAT AT HISATIAL HT AT
# 7T FT AL FATAT q4T £

@ #AT A 7 may wAer H
g #w fqar & fa fogn svw
7AT § w3 v feafa ¥ oawr
BER g &\ SR T d—

“I have no hesitation in saying that

we have hag a dent on the problem.”

afws amafss frafa ag 78 &
aa aifeariiz & a7 g & T
wAE AT W O® gmET FAT qEy
g | zafau frodmm & amer ¥
fFaar arerar gar § T
sEFdr g1 st & ) wifeanie &
am< aF &1 15 faq qger A
W & e ot & ergw a¢ foEne
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Ti faeren & s wi-wl A afer

¥ g AT W og,  AfEw foww
A7 9 WA & oar feafa s\ At
gua g 1 8 1 wfew g s
t @7 mg Fwar fe =t & feafa
Woma qET g owar d, TEa
T a@ & FEAW F q@ A A
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gt A @ 1 & uw e
Zar wwgar £ | 4t fry ow faa @
q9Tg AT @ WAT 97 | T 9%
wrew w4 @ ogur 9r | afes
FaFt TR FAN A w4 fx
Iq ®1 91 AgI 97 qFar 97 | faey
ff Y 4 IAR FE I AT g
AT T | AT A WS A AR
1 AGAT AW gEd # agt Ffemd
FT TAAT FIAT T2T | AT AT &
fr 37 10~12 faqe & saEr 2wwt
g 7@ sHdr & | afomaeaeq st
aifadi ®1 #Eaze & NG Feew
qEar & | W IWT & S Freaw
¢ Agi 9¢ HAT AT AT I§ AFIX
afae gon | gt faeeft Eng 0
FRAW ATE H FAl & AL AE
faq =, Taw are miaai wr o fw
3@ Yo ¥ ww ¢ s W
g qnE gar &, w9atd gl g
T T oweEw ¥ o w g
447 RS—T.

[ RAJYA SABHA |

used against Mahatma 194

T W9 WA & al IN 9w A
T fe FmAam AT A oW
St T & g aifs aga
gREr A4 8, ImF Fw arfami &
fraT TXATEY IIET 9T 2 TEeT
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# aw & I feafy & M€ g
@ g 2, afew fawr @ wHAT @
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fageam & 0T w1 fF T
i, W G g E g
agt Smgr-feee wwoar frd 2
fF ag o4 sfwg zigw uT <=
At qreg = T e A '@ @,
ag st FE aSwdr & v @ 3
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gdr agf & ot w9 Www | -
foq gad fog axg *1 gue gan 2,
g Tw fag 2 )

w7 wrgax, #§ fagga F@r
qga g, 194 &% FUEME F
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2 99 f& wfra2 99 FwT J
w1 fa 2fes A< AITSAeT AAT
FAF W owdr dr="r-arAET & Ao
FEHE TG0 g & dgATa agr &
¥md A% FERi gwaut ¥ 500 AT
AT g wa faamr arly @3 W
gt 67 9Faa Foaar TET A
M AfETe g4 41 ¥ 45 F IAaT
qqa FW qGZ F wmiieaT
FEAT 8 | 9%g a8 ANISATT &1
wrq faegs "@ig@Ig 1 AH AW
¥ fs wge wedT UREdE A
o & A fyad @ Im9 A
7 famate @ fear av gy AqifE
dezd TAd AT AEA 94 F AT
gt @agr @A g zafwa 9 adA
agd F a1g A3 FfEad § fed I
¥ Ao femamag e aifw
frger atw s giodr snfew o1
ag 227 w9 gf | T@q A
Fronfsog = g g ag qEE
T AT | 39T g gmaig @
FWFTH qAw A 2 W
ANE A qrad F AN aw TR
T wfa—aTer §T e e
fefasmr Faoe #1857 F
fad Afr & &7 & w721 &1 o
2ok Hamagm g fv ag agw
gfezsw g &1 afz g aw
fomr sma At ofaw & wfaw
T A aF A w7 foa ey
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AFa § F7 SR AR A F
fod o1 I@d A A AR R
TE N | 9%g 9ET o faeft
for ot @& ag SEEr @EAr
T weAr | wfad iwd & &
IURHE & A1L F Foar fa=ane Fifad
UHFYEE AT qg W § oWie &
e W Fg qw g F wwenw o
qezd W AT TAT FT OF wow
S HIET AT F G oA Afen;
Fqifs qwam # qeEd TeF HI9
A TAF HA Hwww  F At
gzl "Swat g foww W0 @1 aw
& FuAfal 71 areli® gl § 7T
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oA § garar o aaan g o
Tl agge §, g @vg &
o Iaw amAa ey W oarfaat
q @A qwHT g graadi
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e izl F1 sww § o qfEar
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z7 7 fa=ne faar s aifeo o
Fawaar gfaals gwasd zo 6T
faare faat stm olv fom aeg &
94 HAT W F muq w@or H
F% fedlom am e Ffarag 56 &
ard fMEmasm & 20 99 &
fegrraresiam & ;17 Haw fame sy |

Frawieae (7 faqwm @ w)
FUAT WATT  FL | AT FIH! AV

Ii%ﬁl

Sl gELNET WY1 : A7 F§
catgz § 1 Fwr WE  wEw Afwd
FoqrEr @AT A Fq )

T T FT FoRTiargSee At
atfgn wT & ag wiv sen fFaw-
o & fad g g Wz dw @
oY FATAT SrrAt |rfEw o
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Iqawregw (st feAw vt
T 3 e & qurea g |

A g WET WIWET C HT i
fram &=w 5 3@a 7 wow § &
HEAT aTdT LIAE TR uF
a® & @ ogwem f@Ar §owg
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In this publication, Indian Rail-

ways, ithere i3 a table showing the
State-wise route-kilometres of rail-
wayg in 1978-79. Uttar Pradesh heads
the list with 8, 811 kilometres follow-
ed by Madhya Pradesh with 5, 736
route-kilometres.
o ®Wewe w  ag fzar war g
The State-wise figures are: Andhra
Pradesh—4708, Assam—2184, Bihar—
5312, Gujarat—5670, Haryana—14§0,
Himachal Pradesh—256, —Jammu and
Kaghmir-—77 (neglected area); Karna-
taka—2060, Kerala—887, Madhya
Pradesh—5736, Maharashtra—5234,
Nagaland—9,

& g #7 waw fr ararder
i fat o feaniiey 7, s w4
L oFhw § g @z ¥

Tripura .12, Chandigarh 11, Delhi 79,
Goa and Daman 27,

CIE St IE O A
frarca 2, weor=r 2, wimge
ey arfas & T
1§ TF oA T E 0 Ay A3
FgreTaaas 2fF Sifres T
togt R ATSA wE g, TRt @
AMAY A UTIE AT AU
g & # fusitor wmrvear #%
@l T EAIE AT AET A

| THIET AT ¢ | agl
3P AT TE I A
ar d1 TATA § FATS g A
AT ¢ WA WX FE IAET
#re agi fev TF Hfasow S
qrard ar agwm e gy g
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Far T9 qTF I T AILA HI KL
T QU FEEIIEE 19T
gorET Wow A% F18 A% @A
arga Agiadr &1 7 faw  dsarar
4, afex wrg 33T A

@ & agw 5 =y el @
TTH @S] & AT T T A TR
AR, A=, FAR T HI A
FT At &2 F FYE {97 TEI g, 9 faat
T 33 wreA & fiyeray €19 | S avg
¥ qaerdAT § Sgi-agt WE arg
qET e § AW A WiT %Y g, T
aTh vl KT, WE IVHIE § @ a%
GRS FT FATT § AR I H A HeA¥
e | § fr—

“Thege proposals have been evol-
ved on the consideration that the
burden of the proposed Increases on
weaker sections of the socliety
should be minimal.,”

a2 4% g1 aFar § 7 9w s g,
IH HE & 90 @ WY AW o €,
I WR AV g AT FHH { OB HEA
§ uF g 8 E SN ) I w6
Y oY 7 q@ f27 § 5 TR |
10 9T a8 | G957 230§ T
oY 777 faaT § 1 AT ag 99 faaF we
g3 ! 3z 3T w7 aamT & F09
v ar wzr, 7OE 97 9T 0 3g W
TET TH AW 9T AR AT qATE
F6 AT REE FNTH W 097 FieorE H
AT A T FAT 5 B wEN AWE
el AT A APTAY TRET T A,
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SHRI K. CHATHUNNI MASTER
(Kerala): Mr. Vice-Chairman, Sir,
first of all, when we want to discuss
the merits and demerits of the Rail-
way Budget, there should be in the
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perspective the national importance of
the Railways itself. Firstly, the Indian
Railways are the largest national
enterprise and a great infrastructure of
the country for the all-round
development and progress of our nation.
Secondly, our Railways are the biggest
employer in our country with 18 lakhs of
employees, including 3 laklis of casual
workers. Thirdly, the Indian Railways
are the strongest steel frame-work of our
national integration and a great mes-
senger of our national unity. If we are all
sincere to this national importance of the
Indian Railways, we would regard the
Railway Budget as the touchstone for
successfully implementing the national
role of the Indian Railways.

The Indian Railways have completed
126 years of their life. Now they have
61,000 route kilometres of track, 11,000
trains, about 7,000 stations, 8,263 steam
engines, 1,903 diesel engines and 844
electric engines. But our country is too
big for these resources which can
be,regarded only as minimal.

The tradition of development of the
Indian Railways has been inherited with
its acute uneven development. This.latest
Budget is also in the same old beaten
track. This Budget has announced a
Railway Plan outlay of Rs. 760 crores for
1980-81. It is loudly claimed that this
amount is Rs. 110 crores more than the
amount of last year for this Plan period.
Nobody can forget at the same time that
Rs. 204.24 crores are being brutally
squeezed from the railway users by way
of fare and freight charges hike. And in
this allotment only a little more than Rs. 2
crores have been allotted for the
development of railways in Kerala. And
this meagre amount is allotted for
expenditure of the previous commitment
only. Whatever may be the clamouring
from Kerala for new lines and further
development of railway amenities, the old
stepmotherly attitude is being continued
in this Budget also. Kerala is one of the
neglected and discrimi-
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nated against States in the Indian railway
map for ever. This is negligence and
discrimination not only against the
Kerala people but also against the gods
and deities of this area. For instance,
Guruvayoor is a famous Shri Krishna
Temple City of Kerala. For the last three
decades the Kerala people, including
worshippers of Shri Krishna and Kerala
Government are clamouring for a railway
line from Kuttipuram to Guruvayoor.
Kerala people expected from a Shri
Krishna Bhakta Railway Minister, Mr.
Tripathi, may cherish this goal. But to
their disappointment this god also denied
it. At the same time the great Kashi
Viswanatha is profusely blessed by the
Railway Ministry under the leadership of
Panditji with an additional new railway
line. The far away States from the centre
of power are the first victims of this usual
discrimination. A good portion of
passenger train compartments have lost
their lives decades ago and many of them
have been running with old and
outmoded steam engines in this part of
Indian railway map. There are dead
engines and dilapidated compartments
really in many of the passenger trains of
this area. Sir, these are dead trains in this
neglected area, we are travelling in the
cor-puses of the train. In this imbricated
or cursed area of Indian railways there
have never been train facilities to meet
the bare minimum necessities of railway
users or the freight consumers. To ignore
this longstanding demand, the railway
authorities have a readymade
justification, for instance, when we put
forward a demand for more trains, they
will say there is no track convenience
because that line was not converted as a
double line. Then in reply to our demand
for doubling the line they will retort that
the line is not a busy line and priority
should go somewhere else. All this
tantamount to a Malayalam proverb
which means "to cure madness, one
should marry, but how can marriage take
place until and unless madness has been
cured?" This is the fate of many lines of
all States far away from Delhi. For ins-
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tance, Falghat-Trivendraum-Kanya-
kumari and Palghat-Mangalore line.
When this has been the said position for
long years and it exists even today, the
new Budget does not bother about it at
all. I therefore ask how Indian railways
could progress as a great infrastructure of
the whole country.

I am sorry to express my serious
apprehension with this kind of negli-
gence, stepmotherly attitude and cal-
lousness towards far-away States, i am
afraid a serious turn will come, take for
instance, the socalled foreigners problem
created in the Assam region. If this
consistent negligence and stepmotherly
attitude continues towards a big part of
our country, I am afraid, sooner or later
the people of this farflung area will feel
that they are ruled by foreigners. This
biggest employer in our country, the
Indian Railways, are not handling the
railways any better than a profit-greedy,
capitalist monopoly in our country.

Three lakh casual labourers and many
more contract labourers are working in
the railways without any security of job.
Many of these casual workers are
working as casual labourers for many
years—some of them in permanent or
perennial vocations like canteens in trains
and stations and many work as mannual
labourers on track and building con-
struction works under contractors. In a
way this system is illegal according to the
statutes of our country, but this practice is
being continued after this Budget also.

Our country is a country of the un-
employed also. Lakhs of educated and
crores of others are unemployed in our
country. This is one of the biggest sins of
our country which is to be eradicated.
Our Railways can provide employment
opportunities in a big way. If our
Railways construct one k.m. of new
track, it is estimated to provide
employment to 1,000 persons. Additional
factories for manufacturing locomotives,
spare parts and coaches are long *ver-
due to meet our own demands.  Apart
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[Shri Chuthanni Master] from that, we
are also exporting these and we are also
undertaking Railway construction
abroad.

These amply indicate the potential of
our Railways to provide employment.
But our past and presentrules of the
Indian Railways traditionally behave
miserly in this regard also. This Budget
is also  not different from that stingy
tradition. Unless and until this
policy is streamlined, our Railway
administration cannot perform its duty as
the biggest public sector employer of our
country in a democratic set up. .Another
question I wish to  highlight is on the role
of Railways as a powerful catalyst for
national intega-tion and national unity.
One of the tasks which helped to achieve
this glorious goal was by connecting one
end of our country to the other end by
introducing Super Fast Trains. For
instance, it was promised at the time of
inauguration of the Trivandrum-
Kanyakumari line that on the next
Gandhi Jayanthi day  another  train
would start from  Kanyakumari to
Jammu Tawi. Many of the torch-
bearers of national integration expected
this train to be named AIKYA
BHARATA EXPRESS. But  this
national expectation has gone futile. If this
ambition is fulfilled and along with that a
train from Tinsukia to Trivandrum or
Mangalore, another direct train from
Bhilai to Cochin and the third line from
Mangalore to Bombay—which is only to
be completed—and another train
connecting Ahmedabad to Kanyakumari
by Bombay are introduced, that will fulfil
the high expectations of the people of
India who are yearning for national
integration.  But the thinking of  the
Railway administration and the pers-
pective of this Budget are in the reverse
gear.

Instead of raising the fare and freight
charges which increase inflation and
consequently the cost of living, we
should think of other sources to be
tapped for raising further resources. Why
can't impose additional surcharges on
freight transported by  well-to-do
industries, especially mono-
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poly houses both inside and outside the
country? Huge export and import excise
duties are charged by the Central
Government on commodities. A portion
of this excise levy be treated as additional
freight charge for the Railways. If
accidents can be reduced, at least Rs. 50
crores can be saved.

Another point I want to stress s the
security in the Railways. Dacoities,
robberies, thefts and other such antisocial
activities are being indulged in by
criminals in the Indian Railways in a big
way. Crimes on the Indian Railways are
growing year after year resulting in
considerable amount of loss for the
passengers. It is amazing to note that the
Railways are not even prepared to take
responsibility ~ for these losses and give
sufficient compensation to the victims. It
is very cruel in the part of the Railways not
to pay any compensation to the kith and
kin of those who die in accients or who are
murdered by the dacoits. So, in the case of
the loss of property by the railway
passengers due to theft or robbery or
dacoity, I strongly propose, the Railways
should provide sufficient compensation to
the people concerned for loss of property
as also for loss of life.  Security of the
passengers and workers is
dangerously deteriorating day by day. This
kind of anti-social activities has proved
that the existing arrangement for police
guards is a complete failure. 1 would
strongly propose that there should be a
police station in a compartment under a
senior police officer in each Express train
with sufficient number of cops. First-aid
medical kit should be made available
alongwith a doctor and other staff. Even
after 32 years of independence, the
Railway administration is following in
the footsteps of the foreign colonial rulers.
The Railway administration is almost in
the grip of the hard-hearted
hierarchy of bureaucrats. The Railway
Ministry and the Parliamentary Con-
sultative Committee attached to this
Ministry did not make any impressive
impact on this  bureaucratic set-up. The
Zonal and the Divisional administration
units are also under the tight
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grip of the bureaucratic set-up even now.
I strongly plead for the overhauling of
this bureaucratic set-up and for adding
democratic content to the Railway Board
and also the Divisional and Zonal set-up.
Let us also think of revitalising the
functioning of the administrative set-up
of the Railway Board and the Zonal and
Divisional units by adding some people,
that is, representatives of the railway
tisers and the workers also. There is
much talk about the question of workers'
participation in management in the
country. Is this a lip service only or is it
for the consumption of some people or is
it only a cheap method of achieving
popularity? The biggest national enter-
prise like the Indian Railways, having the
maximum employment potential, is not
implementing this proposal. Therefore, it
is futile to talk about workers'
participation ~ in  management  in
industries. How to make the Railway
administration more representative in
character and more democratic in its set-
up should be pondered over seriously.

Sir, corruption is rampant all over the
Railways and it is there right from berth
reservation to wagon allotment and it is
also there in making appointments in the
Railways. People are compelled to
grease the palms of some people in the
Railways and this is the order of the day
in the Railways.

Lastly, Sir, I would like to say that
there should be postal facilities including
facilities for telegrams in the trains. I
would request the Minister to withdraw
the new hikes, at least the hikes affecting
the second class passengers. If this
demand is not conceded, at least, Sir, the
student commuters should be allowed to
go without these hikes. I would also re-
quest the Railway Minister to regularise
all the casual workers and the contract
workers who are working in jobs of a
regular and permanent nature in the
Railways. The wages of the railway
workers should also be brought on par
with the wages
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of the workers in the public sector
industries. I would also like to mention
that the step-motherly and negligent
attitude towards the undeveloped and
underdeveloped areas should go. Finally,
I would say that the Railway Minister
should streamline the administration of
the Railway Board from top to bottom,
provide a democratic set-up and should
decentralise the powers.

Sir, with these words, I conclude.

SHRI M. R. KRISHNA (Andhra
Pradesh): Sir, our Railway administration
is having the Ilargest amount of
manpower and also the largest number of
machinery and, therefore, at the outset, I
would wish the honourable Railway
Minister, Shri Kamlapati Tripathi, a very
healthy tenure because, Sir, last year he
was not in good health.

[The Vice-Chairman (Shri A. G.
Kulkarnl) in the Chair]

Last year, when the Railway Bud
get was being discussed, he was not
in good health. This time, Sir, not
only Panditji, but his other associates
also, are in perfect health. Sir, some
of the Members expected the Railway
Ministry to perform miracles. But it
is humanly impossible for any Rail
way Minister, however eminent he
may be, to change the whole struc
ture which has been there for the
last 125 years, and therefore for what
ever the Railway Minister in this
short span of time has done, the coun

try and the Parliament should be
thankful.

Sir, one thing I want definitely to point
out here. Today the men who are
working behind the machines and the
railways are confident that their welfare
and their progress and prosperity is in
safer hands. It is one, united leadership in
the Railway Ministry which is attending
to the needs of the people who are
manning the Railway administration. It is
not like the previous regime where the
Minsters were speaking in different
tones. One Minister who was connected
with the Railways was taking one
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particular attitude, while the other
Minister who had association with the
Railways, was taking an entirely
different attitude. But that situation has
been changed, and in the Railway
Ministry all the three Ministers give this
feeling to the people who are working in
the Railways that they are united in their
effort to solve their problems and attend
to their needs. This is a great
achievement, and that is the confidence
which needed to be created, because
whatever may be the recommendations
of the various committees, whatever may
be the intentions of the Parliament, these
have to be implemented by human
beings, whether big officers or small men
working in the Railways. Unless they are
confident that their welfare is looked
after by an administration, by a Ministry,
which is not biased, things cannot move
and improve.

Sir, there are various unions in the
Railways which are working at cross
purposes. Now, I think, most of these
Unions also will be able to understand
that none of the Ministers in the Railway
Administration today has any affiliation
to any of the Unions and they are not
taking any partisan attitude, as far as the
railway employees are concerned.
Therefore, it is time that the railway men,
whether they are in the locos, whether
they are at stations or wherever they may
be working, have the feeling that all their
needs are being properly attended to,
without the need of their resorting to
agitations which cause a loss to the nation
and also inconvenience to passengers. |
am sure that with the efforts of the
Railway Minister these things will be put
an end to and the Railway Administration
will be on a very sound footing.

Sir, the Railway's operations are very
costly, since it has to depend upon
various fuels. Steam locomotive was one
of the earliest. But steam locomotive has
become very costly. Most of the
countries are  switching on to
electrification. Electrification may be
costly to start with.
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but ultimately it is the cheapest which
would not only give better performance
but at the same time which will really
reduce the cost of operation. Ever since
the electrification has been started, it has
not made any progress. I think, only two
or three per cent of the rail operation is
through electricity. Well, this U a very
sad state of affairs. The Railway
Administration will have to give very
serious thought to it and if it has to go in
for some kind of international assistance
whether it is the World Bank or any other
agency which can assist India to
introduce the rail transport in a big way,
the Government of India should not hesi-
tate to attempt that.

Sir, as regards the Railway .planning, 1
said right from the beginning, that the
entire structure will have to be changed. It
is not humanly possible but attempts will
have to be made in this direction. The
Railway Administration which is really
one of the old administrations definitely
needs a lot of change. The structure has
been commented wupon by various
committees, including the parliamentary
committees. They commented on the
functioning of the Railway Board. They
also suggested decentralisation and to
give powers to zonal and various other
agencies. While implementing a part of it,
the Railways only believed in increasing
the number °f people not at the lower
level but at the higher level. Particularly
the officer class has been increased
tremendously without having any relation
to the work. Suppose you ask them the
work-load of every officer. The Railway
Board will not hesitate to give it because
the same type of work which is done by
one Director is done by many other
Directions. Therefore, there is a lot of
duplication in the Railway
Administration, and if one were to
seriously go into it with a view not to
retrench the people but to utilise them
properly, they will be able to find a lot of
surplus and a lot of overlapping.
Therefore, the Railway Board has to
undergo a great .change, and the same
type o*
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change will have to be made at the lower level,
whether it is at the zonal . level or regional
level or any other level.

Sir, another thing which I would like to
stress and probably every Member would like
to stress and stress is this. So far the Railway
planning has been only to give to an area
which is already having enough. . All the
developments are concentrated in three or four
centres because the location of the new lines or
the starting of any developmental activities for.
the improvement of the railways, etc., are
based on these criteria—whether there is a
need commercially, whether it can be able to
give more revenues, whether there are already
sorae industries existing there, whether there is
power, etc. If these are the only criteria on
which the railways have to be developed, then
the whole country will remain in the same
manner as it is today. Even if you take up the
strategic areas or the backward areas which
also find a place in the criteria laid down for
starting new lines, etc., there also, attention has
been seldom given to these areas. Sir, one hon.
Member ! hag pointed out about the railway
lines in the strategic areas in the North-Eastern
Region. As regards the backward areas, I give
just a small example. We had a State railway
line, that is, the Nizam State Railway in
erstwhile Hyderabad State. Before the
integration of all the railways, the Nizam State
Railway was an independent railway. And that
Railway was not a deficit railway. It was
having enough funds and surplus funds. They
had surveyed various routes and they ear-
marked even the funds for that Ever since the
integration of the railways, I do not think the
Railway Minister win have courage enough to
tell me whether there is any one district which
has been connected to any main rail line in this
backward Teipn?ana region. Just now it has
been stated that the Ramaeundam-Nizamabad
line will be surveyed Sir, this survey  is just
for the notional
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satisfaction of the Members coming from that
area. The survey on this line was conducted
long ago, even before the integration of the
railways took place. Even after the integra-
tion, survey were conducted but the lines were
not laid and they did not materialise. But that
should not be the fate of any survey
conducted in a backward area now. The
backward areas have to be developed. The
Government of India has got a responsibility
to develop the backward areas. Now, Sir, the
backward areas does not necessarily mean
that they cannot give any revenue to the
Railway administration. All that is lacking in
the Railway Board and the Railway
administration is that they do not properly
assess and examine these lines. Today an area
may be backward but if a railway line is laid,
that itself will automatically develop the
whole area and the revenues will start pouring
in. In respect of most of the places which are
being linked by railways, this is the position
and they are in a position to give sufficient
revenue to the railways. Therefore, for
anybody to say, especially for the Railway
Minister or the Railway Board to say, that thi3
is an area where the Railways will not be able
to get revenues, is not correct. Now, when that
is the position in respect of suburban trains,
which are causing the Government of India
and the Railway Board losses to the tune of
Rs. 80 to Rs. 90 crores, on that score you are
not going to scrap all these suburban trains, all
the suburban rail links. Therefore. Sir. I say,
this plea that an area is backward and it can-
not give any revenue, does not hold good.
(Time bell rings). Sir, what is the time that
you al-e giving to me? THE VICE-
CHAIRMAN (SHRI A. G. KULKARNI):
Fifteen minutes.

SHRI M. R. KRISHNA: I do not think I
have taken even five minutes.

THE VICE-CHAIRMAN (SHRI A G.
KULKARNI): You started at 3.30 and now it
is 3.41.

SHRI M. R KRISHNA: Now, the

passenger fares on the railwav« have been
increased. If it is air-condition-
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[Shri M. R. Krishna] ed and first class,
very few people will bother. But in the
case of second class fares almost
everybody will bother, whether it is 5 per
cent increase or anything more than that.
No doubt, the freight charges on essential
commodities have been exempted. But
whatever freight increase has taken place
in the case of railways, it is definitely
going to increase the price of every other
commodity, even a commodity like soap
which has been exempted from any tax
and now even that is going to cost more.
Since the fuel costs have gone up and the
freight of everything, whether by rail or
road, has gone up, it is definitely going to
cost more. Therefore, the common man is
definitely going to be affected. I would
plead with the hon. Railway Minister that
at least in the case o'f second class travel
he should not be harsh on second class
passengers. In fact, it is only the third
class travel, it is not the second class
travel. It is second class because the third
class has been abolished and so in order
to give it a better nomenclature it has
become second class. You call it second
class but every poor man will have to
travel only by this class and, therefore, I
do not want poor people to be further
affected. Therefore, it should be reduced.

Sir, another point that I would like to
bring to the notice of the Railway
Minister is about the reservations for
Scheduled Castes and Scheduled Tribes.
Railways is the one department where
reservation quota is, to some extent, being
honestly filled up. But in the case of
promotions etc. the arrangement is not
very satisfactory. Only it is not
unsatisfactory, but, of late, in the zonal
and regional railways, a great deal of
harassment is being caused to Harijan
Adivasies. I do not know what the reasons
therefor are. It may be either because of
jealousy or that they definitely want to
spoil the chances of really merited young
men from getting promotion that this
harassment ig being caused. The Railway
Minister and the Railway administration
will have
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to think very seriously about it. I have
got another point to make. Sir, co-
ordination in the Railways is lacking, and
this has been pointed out by various
committees. By coordination I do not
mean its co-ordination with shipping and
transport. Its co-ordination with the
States in almost every respect is very
much lacking. It is known for a fact that
there are certain commodities which
have to depend upon the movement of
railway wagons etc. and all these
commodities are known to them. But
there is absolutely no proper co-or-
dination between the business com-
munity, the State Governments and
various other manufacturers as far as the
requirement of railway wagons in this
respect is concerned.

I have now the last point to mention,
and I would like to quote about Japan.
When Olympics took place in Japan, the
railway administration of Japan and their
Olympics committee had so much co-
ordination that a new railway line was
laid, in order to facilitate the Olympic
games, and the Railway line was going to
be a national asset for all time to come.
Now here we are going to have the Asian
games in the next two years but I do not
see any co-ordination or any type of
arrangement which is being thought of by
the Railway Ministry in order to see that
the Asian games are properly held and
transport facilities are provided properly.

SHRI C. HARIDAS (Kerala): Sir,
being a new Member to this august House
I express my sincere gratitude for having
given me an opportunity to take part in
the discussion on the Railway Budget for
1980-81 which our Honourable Railway
Minister presented here on Monday the
16th instant. I am very unhappy about this
budget. This budget is a hit below the belt
for the already overburdened lower and
middle classes, and there is nothing new
in this budget. To make a surplus budget
of Rs. 42 crores the common people are
being squeezed to the extent of

*English translation of the original
speech in Malayalam.
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Rs. 204 crores by increasing the pas-
senger fares by 20 per cent and freight
charges by 15 per cent.

Sir, the present Government came to
power in January, 1980 kindling many
hopes in the hearts of the people
especially in regard to taxes. But, Sir, on
the other hand, taxes are mounting up by
leaps and bounds. Just after the mid term
poll to the nine State Assemblies, the
prices for Petrol, Diesel, Fertilizers etc.
have been increased, coupled with the
new levies in the present railway budget.
It is in this context this budget has been
presented. Passenger fare3 have been
increased by 20 per cent and freight
charges have been raised by 15 per cent.
The suffering masses are still reeling
under the impact and the indirect
increases will render them helpless
knowing fully that they have no other
alternative but to suffer it. When are we
going to put an end to this continuing
process of increase-increase and increase
only?

As far as this budget is concerned, the
State of Kerala has been totally neglected.
Kerala i3 a small State and this State
earns a large amount of foreign exchange.
But for that State nothing has been done
for sanctioning new railway lines setting
up of a coach factory or for electrification
or increasing passenger amenities. Sir, in
this Budget nothing has been mentioned
about new lines for Kerala. Therefore, the
old proposal for the Ernakulam—Alleppy
line which has been mentioned in this
budget should be immediately taken up.
This proposal was originally mooted by
the previous Government. Sir, it is
heartening to note that it has been decided
for double heading of KK Express which
at present operates between New Delhi
and Trivandrum|Bangalore. Sir, Malabar
is a backward area in Kerala. Therefore, I
request that \ "coaches should be
introduced to the Malabar area. Sir, there
are numeroug level crossings in Kerala
and most of these crossingg are not
manned. Last year near Koratti a train
rammed into a tourist bus killing 20
people on the spot. Sir, manned
crossing should
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be installed at such vital points as early as
possible. On the national highway
between Calicut and Tri-chur near the
Kuttipuram Railway Station there is a
level crossing which is being used by
thousands of vehicles everyday. So many
representations have been made during
the last several years for constructing an
over bridge at Kuttipuram. But no action
has been taken so far to construct an over
bridge there. Therefore, Sir, I request that
necessary arrangements should be made
for the construction of over-bridges
without any delay at such vital pointes.

Sir, the previous Government had
promised to set up a Coach Factory in
Kerala and nothing has been mentioned
in this Budget about it. The Kerala
Government has assured that the site for
the factory will be given fr©e of cost.
Electricity, water etc. also will be
provided by the Kerala Government.
Necessary  skilled and  educated
manpower is also available there and
these facts have been intimated to the
Central Government. On 7th of this
month, when the Kerala Chief Minister
accompanied by an all-party delegation
called on our Prim.e Minister to submit a
Memorandum, wherein this point about
the Coach Factory was highlighted. She
had assured that this matter would be
looked into. But, Sir, nothing has been
mentioned in this budget about that
Coach Factory. Therefore, Sir, my
suggestion is to set up this integral coach
factory at Palghat near Olavakot, the
head quarter of the present division. In
this connection, I would like to quote
certain points from that Memorandum
which was presented to the Prime
Minister.

"Setting up of a railway coach factory

The Railway Ministry have a
proposal for setting up another railway
coach factory and a Committee under
the overall charge of the General
Manager. ICF, Perambur, has be”n
constituted to examine the matter and
to make suitable recommendations to
the Railway Ministry about the location
of the factory."
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"Against Ave railway workshops in
Tamil Nadu, two in Karnataka .and two in
Andhra Pradesh, Kerala has none. The
gravity and the alarming magnitude of the
unemployment problem, especially among
the educated has also been specifically
pointed out to the decision o'f the
Government of India in having decided that
a workshop would be located at Palghat,
Olavakkot region, where the State
Government had offered the required land
free of cost, power at reasonable rates and
also water supply arrangements."

Sir, thousands and thousands of Keralites
travel everyday by train from Kerala to
different parts of India like Bombay and
Calcutta Delhi and vice-versa. But for them
the journey is a night-mare and is not at all a
safe one. Anti-social elementg are very active
in all the reserved compartments and they
make away with the valuables, cash,
ornaments and other articles. Sir, it ig high
time to put a stop to this and necessary steps
should be taken immediately to curb these
activities and make travel a pleasure instead
of torture.

Sir, Guruvayoor has become a major
pilgrimage centre in South India. Our Hon'ble
Prime Minister has visited Guruvayoor
temple. This is a place of great historical
importance. In the absence of a Railway line
connecting Kuttipuram—Guruvayoor—
Trichur, pilgrims are put to the inconvenience
of travelling by the bus and other available
conveyances. One must see it in person to
gauge the hardships faced by pilgrims. Like
Tirupathi in South, Guruvayoor Temple
attracts lakhs and lakhs Of pilgrims every
year. To neglect such an important pilgrimage
centre is really painful. Sir, the construction of
Railway line connecting Kuttipuram—
Guruvayoor—Trichu,. should be taken up
without wasting further time. This will fulfil a
long cherished dream of many a pilgrim.
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Sir, in Malapuram district, Nilam-bur is
famous for timber business. There is already a
Railway line running between Shornoor and
Nilambur. To attract and to augment the
timber ebusiness the present line from Nilm-
bur may be extended upto Mysore. Sir,
Nilambur is a backward area and the
backwardness of the area can be eradicated
only by boosting up the timber business and
by providing necessary railway line.

Sir, coal shortage has created havoc On our
economy and movement of goods by train
have come to a standstill in Kerala. Sir, if my
information is correct, goods worth Rs. 50
crores are lying at Cochin only for want of
coal and wagons. To avoid this bottle-neck,
more diesel engines should be allotted.

As far as [ know old engines are being used
in the Southern Railway. About 155 diesel
engines and about 450 Steam engines are
being used by the Southern Railway. Trains
are not running in time mainly due to the time
barred old engines. To cite an incident, Sir,
last year, the parts o'f an engine disintegrated
and fell into a nearby field from a train run-
ning between Ernakulam and K'ot-tayam. I
came to know this from a Press report. Who
will guarantee the safety of passengers
travelling by trains hauled by such type of
engines? Such incidents are numerous.

Sir, although reservation counters are
available at all the important stations, tickets
for long distance journeys are in the hands of
black markeeters who operate hands in glove
with the Railway Staff. It is reported that
premium for such tickets especially during the
summer vacation goes upto 50 to 100 per
cent. Sir, the culprits should be apprehended,
the sources sealed the loopholes plugged and
proper arrangements should be made to have
the reservations without going through all
these ordeals one has to fact at present.
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Sir, I do not want to prolong my speech
but before I conclude let me request the
Hon'ble Railway Minister to tal™ stock of
the situation and to have the things
rectified before it gets out of land. I hope
the Hon'ble Minister will also give due
consideration to the points raised by me.
4p.Mm.

YA (TA M ArEATAA  InAE
(wErUez): ITEWTETA WEIAT T ANG
A a9 9T q91 T @ 0 faew
A AT § FTAT AT 4T A I qHT H
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¥ fair ug & 33w 9gtw & i e
97 wAETH 2 300 FN7 T w4 F
AT 399 A F wpge #1 § 5 @@
TR AT A T & A FegwT
A E Rl A

N A F AT F AT H a3
T91 Z @ # Ay g qwar & S99
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FY T B AT AT FF FTT & AT
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SHRI U. R. KRISHNAN (Tamil
Nadu): Mr. Vice-Chairman. Sir, the
Railway Budget presented by the
Railway Minister has belied the hopes of
the common people that the present
Government would work for the poorer
sections of the country. In the Budget, the
fare and the freight increase is to the tune
of Rs. 20124 crores. There will be no
doubt that the fare and freight" increase
wil in-
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evitably lead to the inflationary impact on the
economy. The increase in fares and freight
will hit the small-scale industries adversely
and hike up their production costs. Sir, there
was a hue and cry that industries in our
country are facing a critical situation because
of the nonavailability of raw materials, power,
etc. and the reason attributed for this was the
non-availability Of wagons from the Railway
Ministry. Raw materials like coal, steel and
cement should have been exempted from the
freight hike. We are fully aware that the
foreign exchange reserves have also declined.
The export goods should have also been ex-
empted from the freight hike. The essential
commodities which were exempted from the
freight hike are mostly drawn by the
Government. Improvement in the traffic is the
best means to build up revenue rather than
hikes in fares and freights. The proposed
increases would enhance the production costs
of many essential commodities which would
indirectly affect the consumers.

Sir, experts point to the close correlation
between financial health and freight carried.
Except in 1976-77 and 1977-78, the revenue-
earning originating freight has failed to rise
above the 200 million tonne mark.

There is always the report that the coal
shortage in various industries is mainly due to
the non-availability of wagons at pitheads.
Hence, I request the Minister to see that
enough wagons are supplied for taking coal to
various parts of the country from the
coalfields. Foodgrains, coal, petroleum,
cement and steel, all these commodities are
queuing up and competing for movement by
the railways. They are equally important and
the Railways must gear themselves to carry
these on time and in adequate quantities.

Nigeria, Iraq, Ghana, Philippines, Iran,
Zaire and Mozambique are using Indian
railway experts in their countries. Sir, it
should be appreciated and our experts should
go all over the world.
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The Research Design and Standards
Organisation of the Indian Railways is doing
excellent work. The annual budget of the
RDSO should be increased.

There was a proposal to set up another
coach factory. I request the hon. Minister to
have a coach factory in Coimbatore district
since the district has got all the facilities and
advantages for it.

Sir, in an appraisal of the progress* of more
than a dozen on-going railway development
projects in the Southern States, gauge
conversion has been given priority. Nearly 90
per cent of the cargo is moved on the broad
gauge which constitutes hardly 50 per cent of
the entire route kilometre of the South.
Inordinate delay in movement of raw
materials and finished products and heavy
transport cost hav® hampered the industrial
development in the South. I request the
Minister to take immediate steps to see that
the entire railway route in the southern States
is converted into broad gauge, if not in Tamil
Nadu itself. I understand that a cost and
feasibility survey is being undertaken for
introducing electric trains up to Bangalore and
Erode. But it is surprising that Coimbatore,
the industrial hub of the State, has not been
included. Every effort must be made to speed
up the work on the construction of the new
terminal at Madras Central for which land has
been acquired. This will go a long way in
casing the traffic* congestion at this strategic
rail road.

Some reordering of priorities may be
necessary in the Sixth Plan for railways in
view of the overall financial constrains and
the escalating fuel cost. Priority has to be
given for renewal of tracks. The problem of
track renewal is a formidable one. About 5000
kilometres of railway track needs primary
renewal and this will cost Rs. 560 crores. If
this is not done there may be multiple
dislocations and accidents. Besides about Rs.
100 crores need to be set aside every year for
routine track renewal. It will be
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necessary to tie up the railway expansion
programme with growth in passenger and
freight traffic. Freight traffic is expected to be
of the order of 300 million tonnes in 1982-83.
Non-suburban traffic is expected to increase
at. the rate of 3 per cent per annum and
suburban traffic at the rate of 7 per cent per
annum in the Sixth Plan.

Sir, there should be a clear understanding
between the railway traffic and the road
traffic. A committee should be set up to
coordinate rail and road traffic comprising all
the State Governments and private road
operators.

The Mass Rapid Tansit System should be
introduced immediately in Madras. There was
a demand for a long time for MRTS in
Madra3. Madras is one of the biggest
metropolitan towns in India. It is regrettable to
note that nothing is mentioned about MRTS in
Madras. I understand that initially there was a
committee set up to make a survey and the
committee has even submitted a report. And
the previous Government even volunteered to
donate land value of Rs. 63 lakhs for
construction of MRTS and the cost of
construction is only Rs. 23 crores. I would
request the Minister t0 see that MRTS i3
immediately introduced in Madras to ease the
congestion of the traffic. I would request the
Minister to give a categorical assurance in the
House that the system would be introduced
without delay.

Sir, Coimbatore is an industrial centre.
Coimbatore should be made a divisional
headquarters. In the North Coimbatore for
railway level crossings an overbridge should
be constructed immediately. At times one has
to wait for more than half an hour to one hour
for trains to pass. In these days of scarcity of
petroleum products a large amount of petrol
and diesel can be saved if overbridges or
underbridges are constructed wherever
possible at railway levei crossings.
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The fate of reservations made by passengrs
other than the stations at which they make the
reservations, is not communicated to those
passengers. This point should be given more
consideration.

As far as Tamil Nadu is concerned, the
Railway Budget presents a gloomy outlook.
Many long-awaited transportation projects
and expansion schemes continue to elude the
State. City commuters harassed by travelling
in jam-packed buses were hopeful of a green
signal of the Macs Rapid Transit System.
Trade circles and those interested in the
development of the southern districts crf
Tamil Nadu look forward to the sanctioning
of the Karur-Dindigul-Madurai-Tuticorin-
Tirunelveli new broad-gauge line. Thaliyuthu
-TuUcorin broad gauge line should be
sanctioned. Provision of new lines will help
movement of coal for cement production.

In general the present situation has naturally
created apprehensions in the minds of the
public about the future. As the economy
grows, as it must inevitably, the demand for
rail transport will rise. In the Indian Railways
corporate plan covering 15 years' time span up
to 1988-89 the following traffic projections
have been made : 1978-79—232 million ton-
nes of revenue earning traffic; 1983-84—284
million tonnes of revenue earning traffic;
1988-89—347 million tonnes of revenue
earning traffic. We have often seen that such
projections have turned out to be highly
inflated. Nonetheless, there is n0 doubt that
the Railways will be called upon to carry
much heavier volume of traffic than they are
now equipped for...

THE VICE-CHAIRMAN (SHRI A. G.
KULKARNI); Mr. Krishnan, you have to
conclude now.

SHRI U. R. KRISHNAN: Only two lines
more.

THE VICE-CHAIRMAN (SHRI A. G.
KULKARNI); Your one minute consists
hundreds of seconds, not just sixty seconds.
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SHRI U. R. KRISHNAN: The main
burden of this increased traffic wilj fall on the
very routes which are now under pressure.
Witii these words. I conclude.

THE VICE-CHAIRMAN (SHRI A. G.
KULKARNI): Mr. Gopalsamy.

SHRI V. GOPALSAMY (Tamil Nadu):
Mr. Vice-Chairman, . .
sfi frm ww wr (fagiv)

SYANENET IR, WOl tHEE 1%
AE< ¢ | Aa ug Fgn g fa ik
qFE W TAC B WAL AGEY T
g8 § 1 Ax0 o @ g FONE A
A g% £ | o TTF guE M 9w
# oe dfis adr nw g 49T § a1
foe gam vae miEr wifgr 0 #
A T EEl § far gRUT wEl W g
4g FT A4f AT wWr ¥ T g wE
#t mmr =fga

Iqgwisaw (=i welasE worw
wEwel) : meF @A EE g
dfay adv wfl ne wd ge ¥ )
my T AW § § we wda ar faw T
& osmar o fusi @ E 0 owWIE W
Ao F ogaTd wiE & ghwim S WE
FE GFs U AM E
SHRI V. GOPALSAMY: Mr. Vice-

Chairman, at the outset I wish to thank you
for calling me to speak on this year's Railway
Budge i. On behalf of the DMK Party, in all
fairness and sincerity, I want to make some

observations on this Railway Budget tabled
here for discussion.

Sir, first and foremost, I would like to
congratulate the Raiway Minister for giving
examption from the sn-rehurgo of freight
traffic to commodities like salt, sugar,
foodgrains, kerosene, edible and hydrogenated
oils, chemical fertilisers, fire wood and
charcoal which are related to some extent to
the poor man. Exemption of foodgrains,
pulses and chemical fertilisers from this
surcharge will be welcomed by the agricultu-
rists. It is a ray of hope for them that
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the Railway Ministry has at last realised to
some extent the miserable lot of the farmers
who have been crying for relief I would request
the Railway Minister to include in this
list items like vegetables, fruits and onions.
Anyhow, I have to admit the fact that 5 to 20
per cent increase on passenger fares for
different classes and 15 per cent surcharge on
freight traffic, excluding the items exempted,
will be a burden on the people,
particularly belonging to the middle class
and poor sections. Arguments are often
advanced to justify increase in fares.  How,
otherwise, can we fill up the revenue gap?
How are we to meet the railway expenditure?
The argument is that the only way is to increase
the fares. Is it really so? That is not correct.
Then, what is the answer? The answer has been
provided on pages 120 and 121 of the = book
INDIAN RAILWAYS supplied t0 us. Under
the heading: "Social Costs" it is said:

"The phenomenon of carrying social
burdens is not peculiar to Indian Railways
along. It is indeed a built-in feature of
railway systems the world over. The
increase in the cost of operation, staff
maintenance and decline in production and
competition from other modes of transport
have brought financial difficulties to many
railway systems of the world. In spite of
these problems, rail services had to be
operated in certain sections even when the
service is not economically viable in its own
right. In many of the foreign countries the
gaps in revenues are made up by-
Governments in the form of revenue grants
or subsidies. In most of the countries, the
railways are now compensated for the losses
they incur in consequence of their public
service obligations such as operation of
uneconomic services, complying with price
restraint orders and carrying certain traffic at
concessional rates, etc."

It goes on to say:

"Recognising the need to
the railway undertakings

compensate
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for such losses, for instance. in 1976, the
West German Government subsidised their
railways to the tune of DM 10.5 billion, the
British £27.5 million and Dutch dollar 250
million. American (Conrail) dollars 3.3
billion. The subsidy expressed in terms of
percentage of the total receipts comes to 63
per cent for Belgium, 61 for Luxembourg.
60 per cent for Italy, 50 per cent for West
Germany, 30 per cent each for France,
Denmark, Holland and Britain and 20 per
cent for Ireland."

So, why don't you take a lesson
from the foreign  countries? Why
should you burden the poor people
and the middle-class people?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI C. K.
JAFFAR SHARIEF): They are all developed
countries and ours is a developing country.

SHRI V. GOPALSAMY: You say that ours
is a developing country. Why can't you take a
lesson from other developed countries? Only
in ihe year 1924 the British separated the
Budget, the Railway Budget, from the General
Budget” and you are following it. Now, this is
a good suggestion. Your Book also has
suggested that this is under consideration. But
you are saying that this is a developing
country and they are all developed countries.

Now, Sir, many of our national leadens,
senior national leaders, emphasise the need for
removing the regional imbalances. I am very
sorry to state that the interests of Tamil Nadu
have been neglected or they have been
ignored. My friend was very correct in saying
that because our long-awaited MRT System
for Madras has not been given any place and
there is no hope. Not even a word is
mentioned in this Budget about this MRT
System. Sir, when I spoke on the Railway
Vote-on-Ac-count last March, I stressed the
need for this. I said that this was promised
even before 1970. It was promised for Madras
and also for Cal-
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cutta. Calcutta has now got it. 1 have no
grouse against that. But I am very happy that
at least our Bengali brothers have got that
MRT System now. But at the same time, the
people in Tamil Nadu are very much
disappointed. So, I hope that at least the
Minister will look into it. I would request the
Minister to start the preliminary and
preparatory work and also continue the tenure
of the office which is scheduled to be closed
down by the 30th of this month.

SHRI C. K. JAFFAR SHARIEF: The
Finance Minister is there.

SHRI V. GOPALSAMY: That was why I
expected that he would do something in this
respect because he represents South Madras
and that there would be a green signal in the
Budget. But we are disappointed very much.

SHRI C. K. JAFFAR SHARIEF: Karur-
Dindigul is there.

SHRI V. GOPALSAMY: I am coming to
that. Sir, I am very sorry that the honourable
Railway Minister, Mr. Tripathi, is not here
now. He was not here last time also because
last time he was hospitalised. We all wished
him good health and now we are happy that
he is O.K.

SHRI KALYAN ROY: Sir, all the railway
lines ultimately lead to Vara-nasi.

SHRI V. GOPALSAMY: I would also like
to say that the long-awaited electrification of
the Arakonam-Jolarpet is still a day-dream.
Regarding the conversion of MG into B.G. of
the line Karur-Dindigul-Madurai-Tuticorin-
Tirunelveli, thi3 is a long-awaited project and
it has been demanded for several decades and
every Minister who comes here, who comes to
occupy the chair in the Railway Minister,
gives on assurance. But nothing materialises.
Now they say that it will be considered. Why
can't they include it in the current works? Sir,
this i3 very important. Our Railway Minister,
Mr. Kamla-
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pati Tripathi, is not here at present. . But I
hope that Mr. Jaffar Shanef will apprise him of
the situation. Our honourable Railway
Minister, Mr. Tripathi, is a pious man) is a
religious man and he will be interested to
know something about Rameshwaram. It is a
sacred centre, pilgrim centre, for the Hindus
and it is located in our State, where thousands
of Indians come.

THE VICE-CHAIRMAN (SHRI A. G.
KULKARNI): Mr. Gopalsamy, can I give you
an advice? You started with a very sweet note,
because both of you are political allies. So, if
you put it in a sweet way he will listen and he
will take you to Varanasi.

SHRI V. GOPALSAMY: Of course we are
allies. But I will fail in my duty if I do not put
forth our case. We are very much
disappointed, Sir. Thousands of Tourists are
coming to Rameswaram to have a darshan of
the Lord there, where Lord Rama, is said to
have rested. Although I do not believe in the
Ramayana, it is believed that Lord Rama is
said to have rested in Rameshwaram before he
started his expedition to Sri Lanka to get the
release of his beloved Sita.

They are coming there Rameswaram is
linked with other parts of the country through
Madurai Junction—the cultural capital of
Tamil Nadu, the temple city which was once
called the Athens of the East. It should be
connected with the broad gauge.

THE VICE-CHAIRMAN (SHRI A. G.
KULKARNI): That is why I am requesting
vou to ask to connect Varanasi with
Rameswaram. That will be a. better proposal.
Then that train will be  connected.
(Interruptions).

SHRI V. GOPALSAMY: They are
speaking of connecting Kashmir with
Kanyakumari for emotional integration.
Rameswaram is also important as Varanasi is
important. I do n°t find fault with Varanasi...
(Inter-ruptiova®
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THE VICE-CHAIRMAN (SHRI A. G.
KULKARNI): Do you want the railway line
or do you want only to argue?

SHRI V. GOPALSAMY: 1 want railway
line, and broad gauge line, which is very
much needed for the industrial development,
because there are two cement factories, one at
Talaiyuthu and the other at Tuluk-kappatti,
two big cement factories, and there are so
many textile mills and brick factories. For all
these factories, wgaon movement is very
much vital. That is why I want broad gauge
line in those places.

Then, Sir, I want to bring to the notice of
the hon. Railway Minister some of the
problems regarding Golden Rock Workshop
labourers, an important railway complex
functioning in Tamil Nadu. Previously, this
workshop was meant to make repairs for the
loco-engines. Subsequently, the operational
sphere has been extended. Now, diesel engines
also get repaired there. Construction of
wagons is carried out. Spare parts for diesel
engines are manufactured there. Diesel Coil
Manufacturing, Diesel Cylinder plant work,
etc. are carried out. In view of the workload
there, about 2500 Khalasis should be appoin-
ted. For the past three years, the heavy burden
of workload has been put on the labourers who
are there already. Due to this heavy burden of
work, many of the workers are subjected to
serious diseases. They are always at the mercy
of the hospital. I myself, when I visited the
workshop, have seen a number of workers
whose health has been shattered due to this.
Their demand is that more 'khalasis' should be
appointed. It will be interesting to note that
last December the Railway Administration
announced that 644 more 'khalasis' will be
appointed. Applications were called for. Lakhs
of applications are piled up idly in the office.
Due to the callous attitude and corrupt
activities of the present Addl. Chief
Mechanical Engineer, even the scrutiny of
applications has not been done so far The
worths are highly fed up with this and Trade
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[Shri V. Gopalsamy] Unions, irrespective
of their political affiliations, are agitating for
two reasonable demands; (1) 2500 'Khalasis'
should be appointed, and (2) preference
should be given to the heirs of the workers
who work in the work, shop in giving
appointment. I hope this problem will be
looked after by our hon. Railway Minister.

Sir, wagon construction work is done most
efficiently with technical capability in Golden
Rock. What is the reward for such an
exemplary work? Instead of increasing the
target for manufacture of wagons, the already
fixed quota of 1100 has been reduced to 900
units. So my request is that at least the present
quota of 1100 should be fixed this year.

The demand of workers for two days' leave
per week, whether they work in office or
workshop, is quite just and that should be
considered eympathetically by the Railway
Ministry.

[THE VICE-CHAIRMAN
Dinesh Goswami): in the Chair.]

(SHRI

Before I conclude, I would like to make a
submission about a very serious matter that is
disturbing the minds of the Tamilians in the
southern part of our State. The Railway
Ministry, it seems, has decided to include the
Kanyakumari-Nagarcoil-Tirunelveli section in
Trivandrum Division instead of the Madurai
Division. When I spoke in March on Vote on
Account, I specifically warned that there will
be pivblic agitation over this issue if you do
not change the decision.

Hon. Railway Minister has been kind
enough to write a letter to me about this issue,
which I raised on the floor of this House. I am
very much disturbed to see the contents of the
letter. I do not find fault with the Minister but
the officials who were responsible for this
decision, who were responsible to take this
decision to suit their own ends have furnished
false information to the Minister. I would
request the hon. Minister to visualise  this
problem, not from a
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bureaucratic angle but from the public angle.
Sir, in this letter written by the hon. Minister it

is stated that the decision to include
Kanyakumari-Nagercoil-Tirunelveli section
in the newly formed  Trivandrum  Division

was taken to give relief to the heavily-worked
Olavakkot and Madurai Divisions. In fact, it
is not so. The decision to form a new Division
with the headquarters at Trivandrum was taken
due to political pressures from Kerala to the
then Janata ~Government. [ am not opposing
the decision. Let them have a new Division
with Trivandrum as the headquarters. But that
attempt should not hamper our interests. After
taking the decision, the Administration started
hunting lor the adequate kilo-metreage of
railway lines. First of aR, the Administration
wanted to abolish the Olavakkot Division and to
include the Kerala portion of that Division in the
newly-named Trivandrum Division. But
because of stiff opposition from Palghat
area, this idea was dropped.

Then, Sir, the Administration planned to
take the railway line between Cochin and
Mangalore and include it in the Trivandrum
Division. This idea was also forced to be
dropped due to stiff opposition from Malabar
people. Then the Administration turned its
hunting eyea on the Triunelveli section, and
decided to include this section with the
Trivandrum Division. Does the
Administration think that the people in the
Tirunelveli section could be taken for a ride,
could be hoodwinked? Not possible, Sir.

Sir, the second reason which js given in his
letter says that if the said area is included in
the Madurai Division, it could hamper the
operational and administrative efficiency of
the Railways and so it is not possible to
include about 74 KMs of Broad-Gauge line of
the said section in the purely Metre Gauge
Madurai Division. Sir, this argument is also
logically very weak. Sir, there are many
divisions in the Indian Railways having both
the Broad Gauge and the Metre Gauge railway
lines. And the
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present Olavakkot Division which is said to
be purely a Broad Gauge Division is
having 46 KMs of Metre-Gauge railway

line. The  Trichy Division which is said to
be a Metre Gauge Division is having Broad
Gauge lines from Trichy t0
Trichy, Fort. And also, the Mysore and Madras
Divisions are having bpth the Metre Gauge and
Broad Gauge railway lines. If we look at the
Indian Railway map, we can see the inter-
locked network of the Broad Gauge and the
Metre Gauge lines throughout every division.
Then do they say that these Divisions are not
working properly and lacking operational and
administrative  efficiency? And 1 also want
to know whether the Madurai Division is
going to remain permanently a Metre Gauge
Division.  Are they not going to covert the
lines? Then what about the assurances given
by the Minister?  Just now, our hon.
Minister, Mr. Jaffar Sharief said that
Karur-Dindigal line will be considered. Then
you say that this is going to be a Metre
Gauge division, and that js why we cannot in-
clude the Broad Gauge line with the Metre
Gauge Division.  So, Sir, these replies given
by the bureaucrats, given by the officers are
not at all very good. So, why does the
Railway Administration want to go against
the wishes of the people of that particular area?
They are very much disturbed, not only the
workers but also the people. Now the
workers have started a demonstration. They
have started indefinite relay-hunger strikes in
our area. And I am having a pamphlet with
me. It has started on the 16th of this month.
The workers are now demonstrating. You
cannot underestimate the demonstration. The
people of that area are with the demonstrators;
they are with the workers. Then the people
will come to the streets and they will
demonstrate. Then the demonstration will
become an agitation.  Then the agitation will
become e struggle. Then you will came,
you will send people. So, sir, prevention is
better than cure. The irooner you change the
decision, the better it is. With all fairness, 1
would like to request the hon. Minister, Mr.
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Jaffar Sharief, t0 have consultations with Shri
Kamlapati Tripathi also, and reconsider this
issue. And I hope the Tirunelveli Section will
be annexed to the Madurai Division.

With these words, Sir, I conclude.

FaawTEne (w7 A aveams ) ¢
AER Y, WY WS AT AT FHAT
Y FAT 7

s TR gEw  (fagiv)
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gefaa @7 | WewT qA # A/ |
ot forg wex =t
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[+ forg =z &7]
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§ 9qane & v gg ofdfeafr
1 ¥ o wrw v g
7 & fog & foar § f& g oo

qiie ¥ awra wfzal ¥ &
sTdt & | W afr grEa Al s
ff 2 A9 g Y uw A% v ®
G o7 e wT wEx & ogw W
ST W@ g ge o

@ AR 7 aF & | w9
gitiiz w3 § % 9 arda & 1 gt
w1 & ared faer @ E, Afww Avrer
¥ ATy A A ave Wy | AT gwTa
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qIAY I B | TIT T AIZT T AET
& | AT TF W AR AT TE qEAT
AT A0 3T WOT 42 AT R HTT ATY
4T A FEATE AT T AigT A A
& IqH AT AV GAICEAT AT
WITT &1 AT FIIET A7 | A F 970
T H glrar o At A a3
AL 3IFT TT ATF 0T FC AL FL
ST A ET0F W FET F LA AEA
fazry FrFEAT T WA 0T AT |
FIT AL FIX

ITTF AT5T FITSIF weq & foa
qri v ISTIEE L AT T % faa
fegrsea vt fetfar 52 E oiw a0
i T EArgan 3§ 1395 fag
At FAR BrF g Al sEE
farms ar az ar & f& wdr foaa
fryioma o & 730 £ 399 F#d3T
HIF AT F1 AT & /T 430 F ARAL
Feyiad o G Y, 34 & TTOE-
faTar wr way 3 o 3947 3AfAEE
AFFAAT A AT W AN F AT
FEENH g 71 F a7 391 Fzaiwq
F1E 3 AV AZ ANETGT feNwT B 1 @
T4 A6 FATRCAADY &, 98 39 ATH
FONT § A AZ T AF TN & |
qTY AF 0 AT A0 7 a1 T
73T AMFT IaF arg ) o TR TIT
fetay ® o ferfrz wU AR wLAAT
#1F 770 fefratand ) g fggam
W ANA & AT gt § A IqE
qE2ar, AAAF }Vr qetrea 47 F1
WX GFY § 1 34 T7 B Fopar FT 9
us fefista o & qarasR 1 qT T
wraar Fg gt v A FEHIAT AR
FUAT FWeAIT § F 97 =2 AR
SAMT HAAT Aff W &% ¥ FH FW
JEdT & grar 1 A wIIAT F W9 OF
feftaa aard o ifsw swamfa
agt 781 & AfwT g7 fagdy W A
21 T UF Wrfear SEaq ) 3T
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AN FT 19 9€g § WLy faam siam
& | TAHT TF IIEIT & ZAT WEATE |
FEOF T TEC R AT OF Ao THT
& W TS RiEET AT G5
AT % 7 399 0 foa1 1wy
ag agt w7 e &1 Frw aa1 § | vAH
TAT HEAT AAT | IFH T T WL AL AL
T HLAAT  F I WAz T A0
Tifzq faar 2 1 7T 7 Avw § 77 Ay
AT mia % (e o F1 JaEE
weq1 § fa 4 47 97 AT qafzw
T GTEE FT Iq WA FI fA9E
FAC 3a o fasfa 5w % oz
i ZM Z AN AF HART FZT EAT
o R WEYT § FE SRR & AT 0%
fwg § o A04T AUE TR/ e
aar | wPnT aAy FE T AE & T
¥ dar wiwr W, A w40 for g
fat oz wagar &) &1 wifariz &
IaF fammw v A Frar ar #@ix
16 FME@® & FEeT =TT wiAr §

Investigation into the complaint refer-
red to, revealed that the complaint

had no substance. ¥ 77 ¥ BT
agar 3 f5 few WA & AN
WE A W AR AYE AT AIHT
fra #7 mErdy @ T ) ol 45§
forar war fx wY g T da 7 8
#Y 78 Frrsr R f 0 foam o A
X a7 FOG {F 47 FAm ) A1 g
wALr 1 g arfefir —gw & T
Ig% fasc @@ ¥ A7 me F aw
FrE UEAT AA K, T OFT HE 2
oY gREA A E AT ? LT W E AT
At el AT g o fagEr
Areiq? fefwg # & o981 A3 &
fag & Igwr fedfre =T AT sEb
A% I G WS FT WA § FaHI
T g3 wT FL ) uF g A
yaeq aRefigT ¥ | ¥ 5w A A
gl § aff s s, wfew
g § wgt eEv E faer T oTwEY
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ot fa =iy &
Faversr faar omar & 1 #i WAl
A1 <1 MT T T A9 H OTF T
R FATT F ara A1 | A TE AT e
F zafmafeg we 38l UF BET FAT
a1 | WEAAT T FY g & AL H
&7 Wt Ao {6 Aet wAe Ev
W} E ) EEy Tzt aga A< & AfE
IHET WIT WAL AT TGN FCEE | TN
HAI57 O GHT €2oA A AT g AfET
g ewa § Tae Ana gl fE,
e G A K L L AR A B
4

AgaT LIz T HTEA 9T & | TEFT
A% agaF< fawrea< gw fEar 91,
ag A agd qul @ | Tma A1 5|
@ & Az Ufake § I AGH
wredige & faaq ganes tfade &,
gq 43 gh &, I Y azi 7 T |
TH TR G G T FEAT TN AT
T FL

sfiwa, @ 7% vwa A M9 Al
@ ¥ Ia% fag q@ @A § ) il
gaAqT wigd wed  daE faar A
ZaFT @ AR O Feare | T
AR FTAT HIATNT H N ALT HTEA A
§ fm 5F e @ 2 foasll a0 ®7
IR gaw fam genars faan AT I
a7 fFT geTaTE FAT E | W Awe197
FITTT F A0 oF ATH-AIT AH
AT W TA AT F W AT TR
qaE ¥ faT ma e A A ST
SATH FT 47T TFITEN ST | TH HAT
S wAT MW Ag AW &7 %4 A1 A
Afere a1 35 arh ®RT 2 THIATE
My wHTED A |

s, ww OdT AT @ o9,
foqar & form @t Tgat g | 49 A
"TAET AT AL §, THAT #AT EA & |
AT i wtEw Yed wed w1 oA g |
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THET F g B E | wm @
CHVEATH A% (AT qTEA Agl 7 /A
#, ag «% =@rgw § foms a7 § www
AT Fifa |

AREA19T § wEA 0F MEE A
10% 11 7% faa % 5% | 3ei faa #
F1§ IEY Y B | S T i fomn 2 0w
21 mfeat fass H1T AT F AT
% | AT FT 11 A9 @a@Ad1 2 Al &l
1% ot fawe 7 smfzar 1 & e
g fa #g @1 Q1 Y, A8 wal w1

21

7l g § WA § fFee| w1
AR FAGT OXGHF & A1 H FE A17
ferar & | TAFT fRIEATA T FL, AT
FXH KT g 1 gEEr ewfav diF
T B (Time bell rings)

qrrfear @2aq &1 fEEz aw,
FuFl AF  § qANEG | AW, 0T 70
T4 FEFT | AWd & |
sl A% oA 1 @A B Y
frwawa & foo mua #et @@
Z9< 74T fan &, gy miEdr s
w7 agt & fowdma s A ¢ At
waY qg 7@ WAy R F fan aw
FrE agmeqr TEY @ W A fawd
at w% faeed1 #@ww AT WEAT & ) 8T
zax  fav s faw mwna amdl
gy 7 fesdma ggi F@ § A1 foee
fr & wfen ) A aTiE w1 o
afaur T 2 71 free &7 =maeyn §1 93
Bkl

Aiwd, wEw wa o fwd &
qATEGT F AT § wfaw TEA FraeT
Tl AT & | 97 AT @AGUE A1 &
sl & 1 TAifAe s IEE R T
i § 97 weReT Wi gy w@n | fa
YT AR H FEReT Tgar fen
#F g AT F IWAT FAWATE, W WY
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IAFITTT T | ag o7 FEAT A7AT
7 fv F37 1T wgadT F 919 grez 717
FETA &\ A AAAT RV AT F | FELT
19 ag FaAT AT g % wgaAr T
FZqA T AT KT AgA FAVE ) K A
fezrafor =q % war 9 @Y q& AT
wt 7g7 fegsa wgga gd ov | & -
ATT FT TEY AATE AV g Fore AT
T qiAT FT sqAEAT § AT AR H ABT
AT FT 0 ST FEY A1 ZAFEIAST 7 ST
zq73 F44 § Ia%F wfeq a1y wgE
FH FTACIT | 7T AN 987 0F
ZHr ATTEN § AV CqAAq § qrA 9gT
A0 E A0 3a% A e FoHW 97
TFEIE (K AqAAC § A0 AT @A
Aafigrm i aaTage J wmiE
AHT TAAT FEATE | WE AT AT AT
UF FIA AT FT IBATE AT AU
7 wrewr fame wiar g, wa-faed
21 AAT 2 W zas Al @ g
Ax F A gETA F FE WAT AAZ
ALAT &Y AACE, ST A0F Z1ACATE |
AfEs A cariz #x G § ITE AE
ATTRI AET AT GAT § FAAF AT
qE  WEIA F) 9T § AG TINE
F7z ®€ oy, wmifzdi 7 TR FT
A TIATED Fg FTHF AWCT FAT

7

IrqAreqar (Y faam dreatdl):
AT Ff T F 70T 747 |

A1 wAT fyw (37 qET) o qA
AET AATAT |

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI); I have not called any one from
the 'others' so far. I think I should do some
justice to them also.

SHRI AJIT KUMAR SHARMA (Assam):
Mr. Vice-Chairman, Sir, before I start, may I
know what is the time for me?
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THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMY): You continue next day also.

SHRI AJIT KUMAR SHARMA; Mr. Viee-
Chairman, Sir, when in March last the
Railway Minister presented the Vote on
Account, in his speech he promised that he
would place before the House a more
comprehensive perspective plan of
development of railways in India. And we all
expected that the present Budget would.give,
and in his speech we would find, the
perspective in which the present Government
is moving, not only to maintain the present
railway system but also to develop it in the
desired line. But it is unfortunate that we do
not find that perspective even today. In his
present Budget the hon. Railway Minister has
stated only one very clear thing that the
Railway Ministry seeks to be a model
employer. But I wish the Railway Ministry
tried to be a model servant of the nation rather
than model employer. There is a basic
difference between the two attitudes. The
attitude of an employer is more fuedalistic,
capitalistic and it cannot think of the backward
people Or the backward areas and regions. So,
I hope the hon. Minister who is religious
minded and respected Member of the
Parliament would be trying to set the Railway
Ministry in such a way that it can turn to be a
very model servant of the nation.

Now, Sir, in the last March the hon.
Railway Minister also referred to two
particular reports, one, the National Transport
Policy Committee's report and the other
relating to the Tariff Inquiry Committee's
report. The reports of these two Committees
were not available at that time and he told us
that after considering these tw0O reports
necessary steps would be taken by the
Railway Ministry for the purpose of develop-
ment of railways in this country. Now, Sir, I
would like to refer to one part of the report of
the National Transport Committee. The
Committee has reminded us that the railway
system in India has
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remained very static for a very long time.
Let me tell the House in the words of the
Committee  itself. The Committee says: 5
P.M.

"In our view the Indian railway network has
remained static since Independence and for a
country of our size, with its population, vast
potential and anticipated growth of traffic, its
expansion is essential. New growth centres
can be established and congestion removed
from existing metropolitan cities and other
growing cities only through a judicious
expansion of the railway network. From our
point of view; in the next two decades, the
railway network will have to be expanded by
at least 5000 kilometres involving a capital
outlay of Rs. 1250 crores at constant prices".

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Mr. Sharma, you can continue
tomorrow. Now the Deputy Minister of
Finance will lay-some notifications on the
Table of the House.

PAPERS LAIDON THE TABLE-
Contd.

Notifications of the Ministry of Finance

(Department of Revenue) ana related
Papers

THE DEPUTY MINISTER IN THE

[RAJYA SABHA]
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MINISTRY OF  FINANCE (SHRI
MAGANBHAI BAROT); Sir, with your
permission. I beg to lav OH the Table:

(i) A copy each (in English and Hindi) of
the Ministry of Finance (Department of
Revenue) Notifications Nos. 69/80-CE to
113/80-CE dated the 19th June, 1980,
together with an explanatory memorandum
on the Notifications. [Placed in Library.
See No. LT-926/80].

(i1) A copy each (in English and Hindi)
of the Ministry of Finance (Department of
Revenue) Notifications Nos. 110.F. No.
Bud. (Cus)/80 to 122 F. No. Bud (Cus.)/80
dated the 19th June, 1980 under section 159
of the Customs Act, 1962 [Placed in
Library. See No. LT-927/80].

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): The House
stands adjourned till 11 A.M. tomor
row.

The House then adjourned at two
minutes past five of the clock till
eleven of the clock on Friday, the
20th June, 1980.
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